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LOK SABHA 
Saturda), August. 24, 1968/Blzadra 2, 

1890 (Saka) 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPEAKER in the Chair] 
ORAL ANSWER TO QUESTION 

SHORT NOTICE QUESTION 

PARADEEP PORT 
+ SNQ. II. SHRI CHINTAMANI PA-

NIGRAHI: 
SHRI RABI RAY: 
SHRI YASHPAL SINGH. 

Will the Minister of TRANSPORT 
AND SHIPPING be pleased to State: 

(a) whether it is a fact that ships 
have been stopped to caU at Paradeep 
Port from the 16th August, 1968 
because of siltation; 

(b) whether ships have been diver-
ted to Calcutta Port; and 

(c) if so, the reasons therefor? 
THE MINISTER OF TRANSPORT 

AND SHIPPING (DR. V. K. R. V. 
RAO): (a) and (b). The Paradeep 
Port Tru&t notified on the 14th August, 
1968 that ships drawing upto 28' 
only can enter the port. One ship 
drawing mQre than 28' due on the 
16th 'August, 1968 had, therefore, to 
be diverted to Madras. Ships with 
permissible draft upto 28' continue 
to call at the Port. A ship called at 
the Port on the 21st August, 1968 and 
sailed on the 22nd August, 1968. Two 
more ships are expected at the Port 
on the 25th· and the 27th August, 
1968. 

(c) For lack of regular-maintenance 
dredging by the Port's dredger and 
sand pump, delivery of which was 
considerably delayed, siltation occur-
red in the entrance channel. Various 

. remedial steps have been taken or 
are under consideration. 
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SHRI CHINTAMANI PANIGRA-
HI : Because of lack of capital dred-
ging for the last three years and be-
cause of silting, as the hon. Minister 
stated just now, the draft has been 
reduced from 42 feet to 28 feet. I 
would' like to know whether the hon. 
Minister has now taken steps to in-
crease the draft from 28 feet to 32 or 
34 feet for the present. Even this 
will not solve the problem of Para-
deep Therefore, may I know whe-
ther the Government is going to 
implement immediately all the recom-
mendations of the Sukrani Committee 
which was appoint~d by the Govern-
ment of India recently and which in-
vestigated into the problem of silta-
tion in Paradeep Port? They have 
suggested that capital dredging should 
be undertaken immediately, the draft 
should be increased to 42 feet. the 
turning circle has to be widened and 
the channel cleared for coming in of 
ships of 40,000 tonners and 60,000 
tonners. I would like to know what 
spceific steps have been taken'to under-
take capital dredging, besides main-
tenance dredging which is being under-
taken. 

DR. V. K. R. V. RAO : The hon. 
Member has referred to the report 
of the committee appointed by my 
Ministry. This committee went to 
Paradeep and spent there about four 
days, and their report was received 
by us on the night of the 20th August. 
Immediately we are taking action on 
the various recommendations. As the 
hon. Member has pointed out, we are 
taking immediate steps to see that in 
the course of the next twenty or twenty-
five days the draught gets increased 
to 32 feet. I agree with the hon. 
Member that unless capital dredging 
is undertaken the problem of Paradeep 
port will not be solved. In the first 
instance, .... 

SHRI RANGA : What dredging? 

DR. V. K. R. V. RAO : Capital 
dredging. Maintenance dredging is 
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ordinary dredging to keep it all right 
from day to day. I am quite clear 
in my mind after reading the Sukrani 
Committee's report that capital dred-
ging is required and for that purpose 
we have already had discussions with 
the people who are doing capita! 
dredging at the Madras port. They 
have come here and we have had 
discussions with them. We have also 
had some discussions with the Japa-
nese people who seem to be interested 
and they have to go to Paradeep port, 
look at the port and find out what 
precisely are the difficulties and what 
would be the cost and time taken and 
so on. As soon as we get detailed 
estimates from these people, we cer-
tainly intend to take it up with the 
Ministry of ,Finance, and we hope 
that there will be no difficulty in 
getting sanction for capital dredging 
for the Parade::p port, because it must 
have a draught of 42 feet, because it 
is one of our best natural harbours 
and we cannot allow that to become a 
second class port. 

SHRI CHINTAMANI PANIGRA-
HI : While appreciating the anxiety 
shown by the hon. Minister, I would 
like to know from him whether he 
is aware that as long ago as February, 
1968, an expert committee on behalf of 
the International Ports Organisation, 
at the instance of the Government of 
India, visited this port and they had 
also warned the Government about 
the fast deteriorating draught position 
of this port and we had also requested 
Government to take earlier steps so 
that this dislocation in the draught at 
the Paradeep port may not arise this 
year. May I know whether Govern-
ment did take any steps between 
February and July or August for 
increasing the draught at the Paradeep . 
port? May I also know whether 
Government have already had dis-
cussions with the Japanese and the 
Dutch firms for taking up capital 
dredging at the Paradeep port, and 
if so, whether by September this 
capital dredging will start? 

DR. V. K .• R. V. RAO : The report 
of the committee set up by the Inter-
national Ports and Harbours Asso-
ciation was received by us only early 

in August. We ourselves took the 
initiative, and we wrote to the Paradeep 
port about the very grave situation 
which was being caused by the sil-
tation which was taking place, and 
we appointed this committee on 2nd 
August to go and lIisit Paradeep and 
prepare a report. Regarding the sub-
ject of capital dredging, I have already 
made'it clear that we are having pre-
liminary discussions with the Dutch 
and the Japatlese people. It is not 
something which can be done on the 
spur of the· moment. For capital 
dredging we have got to invite tenders 
or negotiate. All the details have to 
be worked out. It will cost many 
lakhs of rupees, and we shall have to 
take the permission of the Ministry 
of Finance and so on. But I have 
already indicated to the hon. Member 
that as far as I am concerned, I have 
no doubt in my mind that without 
capital dredging on the scale sug-
gested by the Sukrani Committee it 
will not be'possible to restore Paladeep 
to the expectations which we had 
of it when we took it over as a major 
port. 
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~ {r ~ fiI; ~ if;~ ;;it 
~ arm- 't>[ l!iTlf ~ 
~~~it~garr~ai\;:~ 
~ l!iTlf 'ti<FIT iI"~ ~ fj't if/lT ~ 
mom~w~~ifi't~ 
f.:!ft;m amir if; ~ if>U it~ 't>[ 

am<mfiI" ~ ifi't it~ 'l\"t ~ ~ ? 
DR. V. K. R. V. RAO : I think the 

hon. Member is perhaps not familiar 
completely with the history of the 
Paradeep port. There is no question 
of the Central Government not having 
completed the port. As the hon. 
Member is aware, the port was taken 
up in the first instance by the Orissa 
Government, and they de£igned it 
and it was more or less completed 
by them, and when they found them-
selves in difficulties, we came in and 
took over the port. 

As regards the Sukrani Committee, 
I have already stated that we are 
taking action on it. Inddentally I 
may also add that among the recom-
mendations was one relating to what 
should be done immediately, because 
capital dredging would take some 
time. 

We have a dredger at Calcutta 
called the Mohana. It had come 
twice before for a period of two 
months or so for the purpose of dred-
ging. Now, we have arranged with 
the Calcutta Port Trust Commis-
sioners for the dredger Mohana to go 
back to Paradeep. My information 
is that it must have sailed ftom Cal-
cutta yesterday. In the next two or 
three days or so we expect the dredger 
Mohana to be at Paradeep for the 
purpose of doing this work. 

The Paradeep port's own mainten-
ance dredger Konarak took quite a 
long time to be delivered. It was 
ordered in 1963. The idea was that 
the Konarak dredger would be ready 
by the time the port was declared as 
a major port and there would be no 
necessity for any &pecial capital dred-
ging. Unfortunately, the Konarak for 
which an order was placed with our 
own Garden Reach Workshop took 
more time for varioU$ reasons, one 
of them being that it was the first 
time that we were constructing in india 

dredger of that capacity. The dredger 
was only received a few months back; 
it is in good working condition and 
it has been doing good work. It has 
now gone back to Calcutta for dry-
docking. We have asked that the 
dredger should return within the next 
four or five days and we expect that 
by the first week of September, the 
Konarak also will start work at Para-
deep. That is why I say that from the 
28 feet to which the draught fell, we 
expect that before the end of Septem-
ber it will be possible to get the 
draught back again to 32 feet. 

SHRI SRADHAKAR SUPAKAR : 
Since the process of silting cannot 
await the sanction of the Ministry of 
Firfance which may be slower than 
the process of silting, may I know 
what short-term measures Govern-
ment are taking apatt from what has 
been stated by the hon. Minister? 
In view of the delay in the arrival of 
the dredgers, what other short-term 
measures are Government taking to 
see that it does not further deterio-
rate making it more difficult in the 
future? 

MR. SPEAKER : He has explained 
all that. He has said that the Mohana 
is going there, and another dredger 
is also going there. 

SHRI SRADHAKAR SUPAKAR : 
But they are taking time. 

M'k.. SPEAKER: Any~ay, the earli-
er answer can be adjusted for his ques-
tion also. 

DR. V. K. R. V. RAO : j have 
already indicated to the House what 
imrnodiate measures we are taking 
and there is nothing else that we can 
do to remove the silt. 

SHRI SURENDRANATH DWI-
VEDY : After all, this short notice 
question has been accepted by the 
hon. Minister. About 20 days back 
I had tabled a short notice question 
but that had been refused by the 
hon. Minister. I had also tabled a 
calling-attention-notice. 

SHRI HEM BARUA : It is a very 
serious matter. When something is 
tabled by an Opposition Member it is 
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rejected, but when it is tabled by a 
Member of the ruling party it is 
accepted. 

MR. SPEAKER : Shri Rabi Ray's 
name is also thero. He is a Member 
of the Opposition. 

SHRI SURENDRANATH DWI-
VEDY : When I had given notice of the 
short notice question that was re-
jected. First I had tabled a calling-
attention-notice and that had been 
rejected and then I tabled a short 
notice question about 20 days back 
but that was not accepted by the hon. 
Minister. At ~e fag end of the 
session we find that this is being 
accepted. Whatever it is, in spite 
of the earnestness shown by the hon. 
Minister ~ince he took charge there 
is no getting away from the fact that 
this Paradeep port has come to this 
situation at the plesent moment due 
to the neglect of the Government of 
India. There is. no doubt about it, 
whatever the hon. Minister may say. 
Is it a penalty or punishment to the 
Orissa Government because they went 
ahead with the construction of the 
port before taking the sanction of 
the Government of India? Is that 
their attitude? The Government of 
India took over the port in March, 
1966. In the experts' report what 
was recommended was this. Sir, you 
must also be aware of it because 
you were in charge of this as Minis-
ter for some time. It was stated 
that these tfuee things were required 
for the development of Paradeep port 
before it was commissioned. This is 
what it says: 

"The phasing charts indicate that 
before the Port wa~ to be declared 
open to traffic, the major portion 
of the work of breakwater would 
have been completed, suction dred-
ger procured and put in commis-
sion and the sand pump installed 
and commissioned. However, com-
pletion of these impOltant parts of 
the works were not synchronized 
and got ready at the time of com-
missioning of the port in March 
1966." 

Consequently, this situation has arisen. 
.Actually it is not a question of mere 

siltation. Siltation is going· on. 
There are reports to shcw t,lIat from 
Madras and Visakhapatnam they &halJ 
come. It will be difficult with the 
present arrangement to arrest them' 
it is not possible. The Mohana and 
Konarak are maintenance dredgers. 
Mohana worked only for two months 
and then went away. Konarak which 
is supposed to be a dredger attached 
to that very pOI t, was India made and 
it was delivered two years after the 
scheduled date, in January 1968. It 
worked hardly for two months and 
then again it went for repairs. That 
is the position. As far as the com-
mittee is concerned, I understand 
that it has reported that some im-
mediate steps should be taken before 
1969 March; otherwise the port will 
be declared as closed. There are 
one or two very important things in 
this connection. I want to know 
specially when Mohana and Konarak 
would be put to work, by what date? 
My second point is about capital 
dredging. I hope they would press 
the Finance Minister to give them the 
necessary money to have a capital 
dredger for the port itself because 
it is only fair and proper when it is 
accepted as a national port; as the 
biggest port in India it is the only 
port which works without a dredger 
at all. What steps have been taken 
in that regard? They should im-
mediately contact contractors in Ma-
dras or other persons who have done 
such type of work. Are tenders being 
invited from these contractors so that 
work may be taken up immediately 
and by March 1969 the port is enabled 
to accept ships of 60,000 and 30,000 
tonnes or whatever it may be. At the 
present moment, the depth of the port 
has g9ne down to 28 ft. Actually we 
were getting 32,000 ton and 42,000 ton 
ships, Japanese ships but they are 
now diverted to other places because 
the port is not in a position to accept 
them. I want to know categorically 
whether the Finance Ministry is 
coming to the aid to get a dredger 
early and whether a contract will be 
given immediately to get this cleared. 

DR. V. K. R. V. RAO : The hon . 
Member has covered a lot of ground 
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in what was 'almost a speech. After 
what Acharya Kripalani said, I am 
quite willing to be educated by hon. 
Members . opposite and so I was 
listening with great interest. 

MR. SPEAKER: Not only Members 
of the Opposition, but this side also. 

DR. V. K. R. V. 'RAO : Yes, Sir, 
this side also, I stand corrected. The 
hon. Member complained that his 
question has not been accepted by 
me some twenty days ago. At that 
time we had jUst appointed this ex~rt 
committee. I did not want to waste 
the time of the House to come and 
tell them simply that a Committee 
had been appointed. I thought that 
it would be better if I could get some 
information as to what was really 
wrong and what fuould be done and 
as soon as we know that we were 
going to do something, I thought that 
that would be the proper time to 
take up the valuable time of the 
House. That was the reason why 
that question was not accepted. It 
is not because the hon. Member who 
belongs to the Congress Party has 
now tabled the question, it has been 
accepted. 

Regarding the other questions that 
have been raised, I think the very 
unfortunate series of events should 
not have happened. I agree with 
the hon. Member that when it was 
declared as a major port, we should 
have completed the work of break-
water, we should also have got a 
dredger; we should have installed a 
~d pump. 

In actual fact, the dredger came only 
a few months before; I think in Jan-
uary, 1968, and the sand pump which 
was ordered from abroad' came only 
in July, 1968. Not only that. It 
came in such a damaged condition 
that they had to get all the parts re-
paired and this was from a firm abroad. 

..n~~:~~~~ 
~? 

MR. SPEAKER: Who are res-
ponsible for it ? 

DR. V. K.R.V. RAO: Unfortunately, 
the responsibility is that of unexpected 

delays in implementation. First of 
all, the designs had to be made. We 
found nobody else willing to make the 
tender; nobody accepted the tender; 
we wrote to all agents of foreign com-
panies, but no tender was offered. We 
then advertised in foreign countries 
and no tender was offered. (Inter-
ruption) 1 want to give the House the 
fullest possible information. It is only 
one firm in Holland which was sup-
posed to be able to do it. We had to 
negotiate with them and discuss It 
with them, etc., etc. They said they 
would be able to give it in 20 months, 
but in actual fact, they have taken many 
more months than 20 months. Well, 
if you ask, who can be responsible for 
this, all that I can say is that as far as 
the Central Ministry is concerned, 
I do not think they are responsible 
for it. 

SHRI SURENDRANATH DWI-
VEDY: If they were not assured of this, 
how could they commission the port 
without the dredger ? 

DR. V. K. R. V. RAO: Well, 
I think the hon. Member could as well 
move an Adjournment Motion in re-
gard to this port! Anyway, the port 
has beeh commissioned but unfortunat-
ely the maintenance dredging which 
was to have taken place did not take 
place. The reason why capital dred-
ging has now become necessary is ... 

..n ~ uq-: lflif ? 
DR. V. K. R. V. RAO : The reason 

why capital dredging has now become 
necessary is this. If the sand pump . 
had come in time like any other port, 
the work could have gone on. But hard-
ly any maintenance dredging could take 
place, and we have had to take ad hoc 
measures to get this Mohana two 
or three times from Calcutta. 1 think 
the Yugoslav people who did the 
capital dredging were given two months' 
contract to do some more work on 
it. Now, the situation has arisen. -I 
entirely agree that mere maintenance 
dredging will not solve the problem. 
I have already told the hon. Member 
that we are having discussions. He 
referred to the contractors in Madras. 
There is not one single Indian contractos 
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who could undertake capital dredginB. 
It will have to be undertaken by a 
foreign concern. There, it is very diffi-
cult to get them. We are in negotia-
tion with the foreign capital dredging 
firm in Madras. At the present mo-
ment capital dredging is going on in the 
outer harbour in Madras. We talked 
to the engineers and discussed it with 
them to find out if there is any possi-
bility of taking some dredgers from 
Madras for a month or two in order 
to see that some limited work may be 
done. We found that the Japanese 
were interested. They are going to 
Paradeep. As soon as we get detailed 
estimates, we will most expeditiously 
process it with the Finance Ministry. 
I have no doubt, speaking for myself, 
that the Ministry of Finance is also 
equally interested, with the Ministry of 
Transport, in seeing that the Paradeep 
port is maintained. 

SHRI SURENDRANATH DWI-
VEDY: Will all this process be com-
pleted before March, 1969 ? 

DR. V. K. R. V. RAO: I would 
not dare to commit myself to any such 
fixed date. 

SHRI P. K. DEO : Sir, it is a matter 
of great concern that the deepest sea-
port in this country is getting silted up 
and the ships are being diverted 
to some other port and thereby shat-
tering not only the economy of this 
country but of the Orissa State where 
already they have invested Rs. 16 
crores odd at the initial stage for the 
construction of the Paradeep port 

. which is not being reimbursed now 
even though the Government of India 
has taken over the Paradeep port. 
Not only that. 1n the absence of a 
Railway, the Government of Orissa 
has already spent Rs. 16 crores on the 
express highway. All this money has 
been sunk on the Paradeep port. The 
Estimates Committee of the Lok Sabha 
and the Public Accounts Committee 
of the Orissa Assembly had time and 
again warned about the bad workman-
ship of the Orissa Government at that 
stage, to which some reference was 
being made by Dr. V. K. R. V. Rao, 
namely, that there should have been 
dredging at the initial stage. Another 

point for concern is that the Jawaharlal 
monument and the marble slab, with 
which you were also associated, has 
already been lost by sea erosion. Taking 
all these factors into consideration, the 
question is whether any time-limit 
has been fixed to coinplete the capital 
dredging; secondly, from which 
source the sand pump was purchased 
and for its bad working, on whose 
shoulders will the responsibility be 
squarely placed. 
DR. V. K. R. V. RAO: The sand pump 

was purchased from a firm in Holland 
called Messrs. Hensen & Co. We have 
already cabled to them and requested 
them to expeditiously repair or replace 
the damaged pieces of the equipment 
and it is reported that the Manufac-
turers have also agreed to do so. We 
expect the whole thing will be ready by 
some time in February or March 1969. 
Regarding the first question I would 
ask the hon. Member not to take such 
a pessimistic view. After all, it is for 
the first time that a ship was diverted 
only in August. Till the first of August 
there was no diversion. All these 
three ships have been diverted---one 
Liberty ship and the other two ore-
carriers-to Madras and not to Haldia. 
Some people think that Haldia is going 
to do something to Paradeep. I want 
to assure them that there is no connec-
tion between Haldia and Paradeep. 
No port in India has been able to 
receive 60,000 tonners. Possibly there 
is none with 60,000 draft. 

SHRI SURENDRANATH DWI-
VEDY: Paradeep can if you develop it. 

SHRI SHIV AJIRAO S. DESH-
MUKH: There is Nheva-Sheva. 

DR. V. K. R. V. RAO: Shri Desh-
mukh thinks that the port has already 
come into existence. That way all 
along the coast we have enough depth 
to receive even 100,000 or 200,000. 
So no port is able to receive ships of 
that particular size. We were hoping 
that Paradeep would be the first port 
which would be able to receive ships 
of a larger tonnage than any other port. 
But, unfortunately, we have not been 
able to do that. What we should be 
interested in now is that all of us should 
see, and I would like to get the 
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Co-operation of my hon. friends oppo-
site, that the port is developed as early 
as possible (Interruption). 

SHRI M. B. RANA : In view of the 
fact that the recent floods in Gujarat 
were due to the non-dredging of the 
two important rivers-Narmada .... 

MR. SPEAKER: I would not 
allow that. This is about Paradeep. 

SHRI HEM BARUA: Sir, a port 
in order to be complete with all its 
paraphernalia must have certain ame-
nities like dredgers and all that. The 
Paradeep port does not have any. That 
shows how the Paradeep port is neg-
lected. Paradeep port came into exis-
tence only after a lot of agitation from 
the State. The hon. Minister did not 
want Paradeep port. I know there is 
soil formation in the channel and the 
nose of the channel is being nar-
rowed down to 250 feet from the 
original position-of 600 feet. This can-
not be improved by simple dredging. 
There should be some sand pumps 
also in order to maintain the channel· 
as it is. Have you made any arrange-
ments for that or do you propose to 
make any arrangements for the wash-
ing of the soil formed in the basin 
and channel ? Have you also arranged 
for the erection of a sand pump by at 
least 1969 ? 

DR. V. K. R. V. RAO: I thought 
I had answered that. A sand pump 
has already come but, unfortunately, 
it is damaged. It has got to be repaired. 
Definitely by March 1969 we hope to get 
all the spare parts and other things 
and see that the sand pump is installed. 
We are also thinking in terms of the 
Committee's recommendation to deep-
en the channel, clearing the backlog 
and also widening the channel. 

SHRI SHIVAJIRAO S. DESH-
MUKH: Dr. Rao's long lecture or a 
sermon on dredging in reply to not a 
very short lecture by Surendranath 
Dwivedy highlighted ·one fact that not 
only our major, medium and minor 
ports require dredging but his own 
Ministry has accumulated a lot of 
mud on the issue of dredging and he 
himself has got to get a long broom to 
clean this mud. 

2-3 LSD/68 

Because, Konkan of all the areas in 
India .... 

MR. SPEAKER: He is also speak-
ing about his State now. 

SHRI SHIV An RAO S. DESH-
MUKH: No. Sir. In spite of the 
completion of all the civil works of the 
port, on the issue of a dredger the 
Maharashtra Government have re-
quested for foreign exchange and the 
Minister knows that there is no local 
capacity. Then what stands in the 
way of allotment of foreign exchange? 

MR. SPEAKER: It is a separate 
question, not connected with Paradeep. 

SHRI SRINIBAS MISRA: Will 
the hon. Minister just answer how much 
money he has kept for the development 
of the Para deep port ? 

DR. V. K. R. V. RAO: r do not 
have the figure with me. I shall 
certainly give the information as soon as 
the Fourth Plan figures are finalized. 
II. 30 hrs. 

RE: CALLING AlTENTION NO-
TICES AND ADJOURMENT 

MOTIONS 
~m~('!fr): ~~,ltft 

f<f;mr ~ fl!; 3!T'1 '!it ~ ~ fil; 'IiOI" 
3lR arnr ~itt olfu:r ~ ~ ~ <iT 
tT{ ~ fil; >;ft ~ ;tt {"<lIT 'Ill: ~tT{ 
~I <If'Ifi<f'l;~~tw.ftllT3R 
m~~~'Iil"~~~~1 
~~lfl'f'!i<::~~'fil; ~ ~ 
~ gH I ~ 'flIT 3!T'1 ~nTTif 1M 
'!it If<)" ~~ ~'1T fil; ~ ~ mit 
~~'Ii"r~~? 
SHRI S. M. BANERJEE (Kan-

pur): Since we are going to sit 
only for one week I would request 
you to consider the Calling Attention 
Notices which are pending, which 
you have not rejected. For instance, 
there is one about the lock-out in 
newspapers. If that is taken up and 
we discuss it here, perhaps. we can 
arrive at a formula to settle the dispute. 

MR. SPEAKER: The next item 
on the agenda is the statement by Dr. 
Ram Subhag Singh about the busi-
ness of the House. 




